
FORM A 
PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF CANE AGRO ENERGY (INDIA) LIMITED 
RELEVANT PARTICULARS 

1.  Name of corporate debtor Cane Agro Energy (India) Limited 
2.  Date of incorporation of corporate debtor 25/05/2007 

3.  Authority under which corporate debtor is 
incorporated / registered 

Company incorporated under the 
Companies Act, 1956 registered with 
Registrar of Companies, Maharashtra 
(Pune). 

4.  Corporate Identity No. / Limited Liability 
Identification No. of corporate debtor 

U01115PN2007PLC130211 

5.  Address of the registered office and 
principal office (if any) of corporate debtor 

At Raigaon, Post Hingangaon (Budruk), 
Tal- Kadegaon, Kadegaon Sangli, 
Maharashtra, Pin: 415305  

6.  Insolvency commencement date in respect 
of corporate debtor 

Hon’ble NCLT, Mumbai Bench Order 
Pronounced on: - 30th April, 2021. 
Copy of Order Uploaded on the Website:- 
5th May, 2021. 

7.  Estimated date of closure of insolvency 
resolution process 

27th October, 2021 

8.  Name and registration number of the 
insolvency professional acting as interim 
resolution professional 

Mr. Ritesh R Mahajan 
IBBI/IPA-002/IP-N00048/2017-18/10132 

9. Address and e-mail of the interim resolution 
professional, as registered with the Board 

B-203, Devgiri, Ganeshmala Sinhagad 
Road, Pune, Maharashtra, 411030 
E-mail:- riteshmahajancs@gmail.com 

10. Address and e-mail to be used for 
correspondence with the interim resolution 
professional 

B-203, Devgiri, Ganeshmala Sinhagad 
Road, Pune, Maharashtra, 411030 
E-mail:- caneagrocirp@gmail.com 

11. Last date for submission of claims 19th May, 2021 

12. Classes of creditors, if any, under clause (b) 
of sub-section (6A) of section 21, 
ascertained by the interim resolution 
professional 

Not Applicable 

13. Names of Insolvency Professionals 
identified to act as Authorised 
Representative of creditors in a class (Three 
names for each class) 

Not Applicable 

14. (a) Relevant Forms and 
 

(b) Details of authorized 
representatives  
are available at:  

Web link: 
https://ibbi.gov.in/home/downloads 
 
Not Applicable 

 



Notice is hereby given that the National Company Law Tribunal has ordered the 
commencement of a corporate insolvency resolution process of the Cane Agro Energy (India) 
Limited on 30th April, 2021. 
 
The creditors of Cane Agro Energy (India) Limited, are hereby called upon to submit their 
claims with proof on or before 19th May, 2021 to the interim resolution professional at the 
address mentioned against entry No. 10. 
 
The financial creditors shall submit their claims with proof by electronic means only. All 
other creditors may submit the claims with proof in person, by post or by electronic means. 
 
A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its 
choice of authorised representative from among the three insolvency professionals listed 
against entry No.13 to act as authorised representative of the classin Form CA. [Not Applicable] 
 
Submission of false or misleading proofs of claim shall attract penalties. 
 
 
 

 
S/d 
Mr. Ritesh R Mahajan 
Interim Resolution Professional 
Registration No: IBBI/IPA-002/IP-N00048/2017-18/10132 
Date: 7th May, 2021 
Place: Pune  
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INArelief tosoybeanfarmers in
Maharashtra, the Madhya
Pradesh government has taken
back its earlier ban on the sale
and transport of soybean seeds
outside thestate.
Thisorderfollowedinterven-

tionbytheMaharashtraagricul-
turedepartmentagainst theor-
der with the union agriculture

ministry.
InApril,senioragricultureof-

ficers in the districts of Indore
and Ujjain inMadhya Pradesh
had banned the transportation
and sale of soybean seeds out-
side theirdistrictborders.
This decision had put the

seed manufacturers of
Maharashtrainaquandaryas3-
4 lakh quintals of seedsmeant
forthestatewasstuckinMadhya
Pradesh.
After Madhya Pradesh,

Maharashtra is the largest soy-
bean-growing state in the
country.Unlike their counter-
partinMadhyaPradesh,farm-
ers here do not reuse their
seedsandgenerallybuythem
fromthemarket. The state re-
quires33lakhquintalsofseeds
atthestartofthekharifseason.

Followingtheinterventionofthe
state agriculture department,
the above order was rescinded
onMay4.
In the upcoming kharif,

acreageofbothsoybeanandcot-
ton is expected to cross 40 lakh
hectares but the agriculturede-
partment has assured of ample
seedavailability.DilipZende,di-
rector, quality control, depart-
ment of agriculture,
Maharashtra, said as against 1.5
crorepacketsofcottonseedsre-
quiredingeneral, thestatehas2
crore packets.While the place-
ment of seeds has been com-
pleted in thevillage level shops,
sales of the same would start
fromJune1.
“This is one of the many-

pronged approaches taken by
thestateagriculturedepartment

topreventthespreadofpinkboll
worm (PBW) infestation in the
crop,”hesaid.
Givengoodreturnsfromsoy-

beans,theacreageof theoilseed
is expected to cross 42-43 lakh
hectares in the state. Ahead of
thekharifseason,theagriculture
department had carried out a
major drive among farmers to
preserveandreuse their seeds.
Zende said farmers have

around30lakhquintalsofseeds
with themwhile the total avail-
ability of seeds in the state is 40
lakhquintals.“Wedonotexpect
any shortage in the season,” he
said.
Companies procure raw

seeds from farmers and after
processingthem,getagenciesto
certify thembefore they are re-
leased in themarket.
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POULTRY

BUSINESS

ADVERTISEMENT

DEPOTS

CHANGEOFNAME

AUNDH-

SuyogEnterprises,

C/oSandeepBookStall,
SwajasComplex, Parihar
Chowk,Aundhgaon,
Pune-7.Mob. 9422011181.

No 26-6-7-8, AshokaMall,
Opp. Sun&SandHotel,
BandgardenRd, Pune.
Ph. No. 8975758860.
BHAWANIPETH -
GlobeEnterprises,
TanveerRehmanShaikh,
718, Bhawani Peth, Poona
CollegeRoad, Pune-1.
M. 9890073883.
BHOSARI -
SamvadAds.,
NearGawli uilding,
PuneNashikHighway,
Bhosari, Pune 411039.
CHINCHWAD -
ImpexAdvertising,
Mr. AshfaqueA. Shaikh,
C-25,MIDCComml.
BuildingNo.1, Nr I.B.M.R.
College, hinchwad, Pune-
411019. Ph. no. 27470282/
9822792583.
Mayureshwar Enterprise,
LatishBalkawade,
ChaphekarChowk,
Chinchwadgaon, Pune.
Ph.no. 9422082164.
RakaAdvertising,
Mrs. Vimal Bafna, Raka
Chambers, Bombay-Pune
Road, Chinchwad
Station, Pune-19. Ph. no.
27475055/ 27472250.
CAMP -
Ad India,
OfficeNo. 102, 1st Floor,
SterlingCentre, Opp.
Hotel AuroraTowers,
M.G. Road, Pune-1. Ph. No.
26131993, 26135659,Mo:
9422083670.
HindustanAdvertising
Agency,
Mr. HirooSurtani, 7,
Gitanjali Kunj,
Opp. NehruMemorial
Hall, AmbedkarRoad,
Pune-1. Ph. No. 26138113,
26133510, Fax: 26131487.
MeenatAdvertising,
MukundSaigaonkar,
827/7, DasturMeher
Road, Camp, Pune-1.
Tel. 26130542.
DAPODI-
VantageAdvertising&
Mktg.,

Chordia
Communications,
ArshadAjit Chordia.
17/18, AundhGaon, opp.
laneof CosmosBank,
Aundh, Pune-7. Tel:
25886118, 9960111123.
ShraddhaAds,
Mrs.UjwalaKotbagi, 'A'
wing, Vastu-sunder, Near
KumarClassic, Pune-7.
Tel. 9371055799.
SanAds,
Anurag, PlotNo. 10, near
KobeSilzler Cave, Aundh-
411007. Tel: 25881302/3/4.
APPABALWANTCHOWK
-
M/sV.V.Medhi,
VarunMedhi, 153,
BudhwarPeth, Near
Jogeshwari Temple, Opp.
Ganraj Books, Above
DTDCCourier, 2nd floor,
Pune-2. Ph. No.
9028967505, 8793647505,
(020) 24492149.
BIBVEWADI -
AdServices,
AmolNalawade,
Sr. No.659/28, Rajiv
GandhiNagar, Upper Last
BusStop, Bibvewadi,
Pune-17.Mobile
9420729914, 9021851460
AkashAdvtg,
C. S. Sawar, 645/1, Shop
No.4, RasakarCampus,
BibawewadiMainRoad,
Bibawewadi, Pune-37.
Tel: 9922221261.
GaneshAdvertising,
Mr. VijayDeshmukh,
S.no. 672/2a /2b, Ganesh
Complex, ShopNo.3,
Bibvewadi, Pune-37.
Ph.no. 24219660,
9822841930.
BAJIRAOROAD -
Sri GaneshAdvertising,
R. Nirmala, R. Ravi,
'Remedy', 1929, Bajirao
Road,Opp. Telephone
Bhavan, Pune-30. Ph. No.
25232762, 9922220985.
BANDGARDENRD -
ApexAdvtg,
Mapadan Firlosh, Office

NECC suggested farm-
gateprice for 100eggs
on 07.05.2021 in Pune
without tray is Rs.428/-
(Rupees four hundred
and twenty eight only)
Phone:NECC24270724,
26336377, Dealer:
24332689, 24455130,
24265787. 0090284331-36

APuneBroiler Traders
AssociationRateon
07.05.2021 For Livebig
birdsRs.91/- Live small
BirdsRs.91/- Contact:-
8695842684. 090281765-1

Pimpri Chinchwad
Broilers Traders
AssociationRateOn
07.05.2021 For LiveBig
BirdsRs.89/- Live small
BirdsRs.93/- Al_
Taqdeer Broiler (Siraj
Shaikh 9822931357,
7720080489.

0090279428-1

PuneBroilers Traders’
AssociationRateOn
07.05.2021 For LiveBig
BirdsRs.88/- Live
Tandoori BirdsRs.93/-
MominPoultry (Asif
Momin) 26336349.

0090279855-1

PuneDistrict Broiler
TradersAssociation
Rateon 07.05.2021 for
LivebigbirdsRs.93/-
Live Small BirdsRs.94/-
Contact: 93091 13062

0090285085-6

Vencobb today’s ex-
shopdelivery rate at
PuneRs.61/- per kg.
Contact (9522)
22872417, Pune (9520)
24269414. 0090284455-1

I No. 15572141ARank- Ex
SPR,Name -Kadam
SantoshBabanofVill.-
Kurni, Po.-MalageBk.,
Tal.-Kagal, Dist.-
Kolhapur (Maharashtra
) herebydeclared that
thenameofmywife
Padmahasbeen
changedasPadma
SantoshKadam, name
ofmysonSahil changed
asSahil SantoshKadam,
nameofmydaughter
Sakshi hasbeen
changedasSakshi
SantoshKadamasper
affidavit no. 2339/21 dt.
01/02/2021. 0090285227-1

I have changedmyold
name- Pradhumna
DeepakGawande tonew
name-PalashDeepak
Gawandeaffidavit no-
148/2021. 0090285225-1

I, ApekshaSambhaji
Raskar, spouseofArmy
no. 15577957N, Rank
L/NKRaskar Sambhaji
Mohan, R/OUnit 120
EngrRegtCMEDapodi,
Pune 411031hereby
declare that inmy
husband’s service
recordmyDOBwrongly
mentionedas
30/10/1990, but correct
DOB is 30/10/1991 vide
affidavit no-1341/ 2021

0090285230-1

I, Shubhangi, spouseof
Armyno. 15563131P,
RankHAV, Bankar
LaxmanDhondiram, R/O
CMEDapodi, Pune
411031herebydeclare
that inmyhusband’s
service recordmyname
wronglymentionedas
Shubhangi, but correct
nameShubhangi
LaxmanBankar vide
affidavit no-1339/ 2021

WATERPROOFING

Without BreakingToilet,
Bathroom, 5Years
Guarantee, Terrace
10YrsGuarantee,All
LeakageWork, Free
Visit Authorized
Applicator Dr.
Fixit9225534110/
7666729911

0090278819-4

SITUATIONVACANT

WANTEDACCOUNTS
ASSISTANTTOWORK IN
TALLY ,WELL-
EXPERIENCED, Send
Biodata to
info@tacklers.co.in
<mailto:info@tacklers.
co.in> 0050178310-1

WantedAdminAssistant
ToPrepareQuotations&
GeneralOfficeWork,
English Speaking,
Experience 2-3Years.
SendBiodata to
info@tacklers.co.in

0050178314-1

I, Sonali, spouseofArmy
no. 15586155L, Rank
L/NKRahulGokul
Sawant, R/OCME
Dapodi, Pune 411031
herebydeclare that in
myhusband’s service
recordmyname
wronglymentionedas
Sonali, but correct name
Sonali Rahul Sawant
videaffidavit no-1340 /
2021. 0090285230-3

EXPRESSNEWSSERVICE
PUNE,MAY6

RANGING FROM questions on
women'ssafetytomentalabuse
and tricky ones like if you can
"whack" a person for notwear-
ing a mask, Pune Police
Commissioner Amitabh Gupta
answeredtheminanInstagram
discussion, 'AskMeAnything'.
In the recent past, Pune

Police has considerably in-
creased its engagement with
peopleviasocialmediawithone
of the key focus areas being
awarenessonCovid-appropriate
behaviour. Through various in-
novativetweets,thePunePolice
handle has also been highlight-
ingeffortsof itspersonnelonthe
grounddeployedforpandemic-
relatedduties.
OnTuesdayandWednesday,

Gupta held a Q&A session on
Instagram and answeredmany
questions asked by Pune resi-
dentsonabroadrangeof topics.
Police said close to 7,800 users
likedthepostwhilethecommis-
sioner received over 250 ques-

tions.
Oneof theusers asked if po-

lice reallyhelpedwomenwhen
they needed it, towhich Gupta
responded,"Koishaq!Andifyou
have had an experience other-
wise, I am all ears. Neglecting
women's safety and support
cannot be accepted or en-
dorsed."
Another user asked how

yearsofmentalabusebyastep-
mothercouldbedealthwith.To
which, the commissioner re-
sponded, "I am sorry you had
someunpleasantexperiences.A

transparent conversation and
lovehas power to resolvemany
issues.Haveutried tospeakout
about thiswithyour family and
friends? We could only help
withalegalrecourseand,incase
ofextremesituation,getintouch
withmedirectly."
Speaking to The Indian

Express about the Q&A session,
Gupta said, "One-on-one dia-
logue is always effective. Social
media provides an effective
medium of communication.
Theseengagementsarehelping
usunderstandpeoplebetter."

A user asked if they could
help the police at the age of 15.
Theanswerwas,"Firstofall, Ire-
allyappreciatetheintenttoserve
thecity.Thecity'sfutureissurely
insafehands.Abouthelping,first
you need to speak to your par-
ents for theirpermission-- they
areyourseniormostofficers, af-
terall."
Anotherquestionwasabout

if the police force got any perks
orbenefitsforworkingtirelessly
inthisscenario.Guptaanswered,
"Of course we do, the endless
love, trust and blessings of citi-
zens."
Another user asked if they

were allowed to give a fatka
(whacking) topeoplenotwear-
ing amask or not following so-
cial distancing. The commis-
sioner responded, "We
understand your emotion, but
what if that person responds
withthesameemotion.Thenwe
will have to intervene for a dif-
ferent reason altogether. Why
don't you carry some extra
masks?Maarosomemaskaand
explainwith somewarmthand
care."

‘Ask me anything’: Pune top cop
holds interactive session on Insta

PunePoliceCommissionerAmitabhGupta.Express

MP rescinds its order banning sale of soybean seeds

Pune
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